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Overcrowding in Delhi Hospitals 

1269. SHRI M. KALYANASUNDARAM: 
Will the Minister of HEALTH AND FAMILY 
WELFARE be pleased to state; 

(a) whether Government's attention has been 
drawn to the reports which recently appeared in a 
section of the press with photographic evidence; 
of congestion and overcrowding in the various 
hospitals in Delhi including the All India 
Institute of Medical  Sciences;  and 

(b) if so, what action Government propose to 
take in this regard? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI- LY 
WELFARE (MISS KUMUD BEN M.  JOSHI):   
(a Yes. 

(b) To reduce the pressure on the existing 
Centra] Government hospitals, establishment of 
two 500-bedded hospitals at Shahdara and Hari 
Nagar aM three 100-bedded hospitals at Mangol-
puri, Khichripur and Jaffarpur on the peri-phery 
of Delhi are under consideration which whim 
commissioned would considerably reduce the 
load on the existing Government hospitals in 
Delhi. 
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medicines   prepared   by   M/s.   Glaxo Pvt.  

Ltd. 

1271. SHRI RAM BHAGAT PASWAN; 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to state.- 

(a) whether M|s. Glaxo Laboratory Ltd. 
are manufacturing medicines of several brand 
names which are harmful and are prohibited 
by Government'; 

(b) if so, the details thereof; and 

(c) whether any samples of drugs 
manufactured by M|s. Glaxo Lab. Ltd. were 
taken during the last two years, and if so, the 
details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (MISS KUMUDBEN M JOSHI): (a) 
and (b) So far as this, Ministry is aware, M|s. 
Glaxo Labs. Ltd are not producing medi- | bines 
which are harmful to human health   and  
prohibited    by    Government. 

(c) control over manufacture and sale of 
drugs is exercised by thg State Drug Control 
Authorities who draw samples of drugs for 
test. The detail, are not available with this 
Ministry. 

Production of prohibited drugs 

1272. SHRI RAM BHAGAT PASWAN: 
Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to jstate: 

(a) the names and details of companies   
which   are   producing   prohibited drugs by 
obtaining     stay from     the courts; and 

(b) the names of the companies which 
were producing these drugs before the 
prohibitory order was issued in 1983? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (MISS KUMUDBEN M. JOSHI); 
(a) The names and details of companies which 
are producing prohibited drugs by obtaining 
stay from the courts are given in the enclosed 
statement.   (See below) 

(b) Under the provisions of the Drugs and 
Cosmetics Act, the licences for the manufacture of 
drugs are  granted by the State Drugs Control 
Authorities. Information regarding .. the names of 
the firms, products that were licensed from 
manufacture and are covered by the Notification 
of 1983 is not available with this Ministry. 


